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GEMiaAL ADiMlNISTRAriVE TRIBUNAL

IRTNGIPAL BENGH

O.A- No. 887/2000

New Delhi this the 29th May,2000

HON'BLE SH> ADIGB, VIIE CHARRMAn! (A)
HON'BLE SH. KULDRP SINGH, MEMBER(j)

In the matter of;

3.P, Gupta,
Documentation Officer,E-II
Documentation 8. Library Services,
Gentr al Ro ad' Re se ar c h In st itut e
Delhi - Mathura Road,
P.O. QIRI, New Delhi-110020

(BY: Advocate Ms. Prasanthi itasad)
App lie ant

Ver su s

1. Council of Scientific and
Industrial Research,
Anusandhan Biavan,
Rafi Miarg,
New Delhi-llOOOl

2. Central Road Research Institute
Delhi Mathura Road
P.O. CRRI,
New Delhi 110020

... .Re spondents

(Sh. Yogender Kumar, Assist ant ,Deptt. Representative

on behalf -'of respondents)

ORDER, (Oral)

Hon'ble Sh. Sil. Miqe.V.G.

if^plicant impugned the show cause notice

dated 27.3.200, (Annexure. P-9) . xMs. Pcasanthi Pcasad

appear for applicant and Sh. Yogender Kumar, Assistant

Deptt. Represent at ive on behalf of respondents.

2. The Deptt. Representative has produced a copy

of respondent^' OM dated 24.5.2000 which is taken on

record, withdrawing the aforesaid show cause notice

dated 27.3.2000.

Gontd .2/-
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3. Under the cixcumstances nothing survives in

the 0»A» and same is dismissed. No costs.

(KJjLDIP SJNGH)
Member(j)

(3.a. MMGh)
Vice Chairman
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